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considerable extent., And I am given
to understand that the Government is
thinking of closing down the EIA.,

-1, therefore, reguest the Minister of
Commerce to- withdeaw the netiflea-
tion and the executive .order cted
abave .and to resist any move to give
further relaxatmn to quahty ingpec-
tion, and 'to take adequste steps to
transform the statutory status of the
organisation to a Central Govern-
ment Department for a better and
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THE VICE-CHAIRMAN (DR. NA-
GEN SAIKIA)- Dr. J. K. JAIN,
not here. Chaudhary Harmochan
Singh. Lo )
Alleged misuse of urban land (Ceiling

and Regulation) Act, 1976 —
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